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CENTRAL ELECTRICITY REGULATORY COMMISSION 

4th Floor, Chanderlok Building ,36, Janpath, New Delhi- 110001 
Ph: 23753942   Fax-23753923 

 

Petition No. 118/TT/2017 Dated 29.6.2017 

  

The Deputy General Manager, 
Power Grid Corporation of India Limited, 
Saudamini, Plot No. 2, 
Sector-29, Gurgaon-122001 
 
Subject:- Determination of transmission tariff for 400 kV D/C Kakrapar APP-Navsari 

T/L along with associated bays at Navsari GIS & 400 kV D/C Kakrapar APP-

Vapi T/L along with associated bays at Vapi Sub-station - Reg. 

Sir, 

           With reference to Petition No. 118/TT/2017, I am directed to request you to 
submit the status of the commissioning of the subject assets covered in the aforesaid 
petition, latest by 7th July, 2017.  
 
 

 

 
Yours   faithfully, 

 
Sd/-  

(Monojit Sehrawat) 
Assistant Chief (Legal)            

 
 
 
 
                                                                                          


